407 Written Answers

given to the women’s organisations;
and

(b) if so, how many and what are
the names of such organisations and
the places where they have got such
contracts?

Tee DEPUTY MINISTER or RAIL-

WAYS (Surt SHaH Nawaz KHAN):
(a) Yes,
(b) A statement, furnishing the

details desired is laid on the Table of
the Sabha.

STATEMENT
Name of the
Women’s
Name of station  Nature of Organisation
contract working
the
contract

Badhera Stall and ven- Sharda Udyog
ding of tea, Mandir,
coffee, sweel- Amraoti.
meats and
fruits.

Lucknow Vegetarian Re- Theall India
freshment Women’s
Room. Central

Food
Council.

Ghaziabad Non-vegetarian Do.
Refreshment
Room.

Rarinway LEVEL PLATFORMS AT
GADARWARA AND GOTEGAON

*109. Surr NIRANJAN SINGH: Will
'he Minister of RaiLways be pleased
.0 state the amount of expenditure
incurred on constructing the railway

level platforms at Gadarwara and
Gotegaon railway stations on the
Central Railway?

Tug DEPUTY MINISTER oF
RAILWAYS (SHrt SsAH Nawaz

KHAN): Presumably the Hon’ble Mem-
ber is referring to high level plat-
forms at Gadarwara and Gotegaon
Railway stations,
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At Gadarwara, the existing high
level platform has been extended at
an estimated cost of Rs. 3,400. The
low level platform at Gotegaon has
been raised to high level at an esti-
mated cost of Rs. 52,845.

DousLiNG oF RAILWAY LINES BETWEEN
ITARST AND JABBALPORE AND JUBBALPORE
AND JHUKEHI

*110. Surt NIRANJAN SINGH: Will
the Minister of RarLways be pleased
to state whether the proposal to
construct double railway lines from
Itarsi to Jubbalpore and from Jubbal-
pore to Jhukehi has been dropped?
If not, what is the progress so far
made in the work and when it is
iikely to be completed?

ThE DEPUTY MINISTER OF
RAILWAYS (Smrr S. V. Rama-
swamy): The Itarsi-Jubbalpore Sec-
tion is now not required to be doubled
in the Second Plan period. The Jub-
balpore-Jhukehi Section is not inelud-
ed in 1959-60 programme.

SuppLY OF RICE BY ANDHRA
PrabeEsH 10 KERALA

*111. Surr P. C. BHANJ DEO: Will
the Minister of Foop AND AGRICUL-
TURE be pleased to state:

(a) whether the Government of
India have agreed to the supply of
15,000 tons of rice by the Govern-
ment of Andhra Pradesh to Kerala at
controlled price; and

(b) whether any steps were taken
by Government against the Andhra
Mill Owner's Association for demand-
ing higher price?

Tue MINISTER orf FOOD anp
AGRICULTURE (Surt A. P. Jam):
(a) and (b). The Government of
Kerala themselves are now making
purchases of rice in Andhra at con-
trolled prices,



